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detected by the Coast Guards during the last 
few months operating near the Indian 
coastline overlooking the Arabian Sea; 

(b) if so, whether these were captured, 
and identified as working for Pakistan or any 
other country; and 

(c) what steps are being taken to meet the 
danger posed by possible reconnoitring 
activities of certain countries against India? 

THE MINISTER OF STATE IN THE 
MINISTRY OF DEFENCE (DR. RAJA 
RAMANNA): (a) and (b) A number of 
dhows engaged in smuggling of gold and 
silver have been apprehended by Coast Guard 
ships. Some of these dhows have been found 
to be fitted with modern commercially 
available radars, satellite navigation and 
communication equipment. However, no 
instance has come to the notice of the Coast 
Guard where such dhows were found to be 
engaged in spying activities. 

(c) The Coast Guard remain ever vigilant 
to check and apprehend any vessel engaged 
in unlawful activities in the Indian territorial 
waters and the Exclusive Economic Zone. 

Decommissioning    of    Tarapur    Atomic 
Power Plant 

1622. SHRl PRAMOD MAHAJAN: Will 
the PRIME MINISTER be pleased to state: 

(a) whether Government propose to 
decommission Tarapur Atomic Power 
Plant; and 

(b) if so, what are the details in this 
regard stating the steps taken to protect 
people from radiation problem? 

THE MINISTER OF STATE IN THE 
MINISTRY OF SCIENCE AND TECH-
NOLOGY (PROF. M. G. K. MENON): (a) 
Tarapur Atomic Power Plant will be 
completing its normally estimated economic 
life of about 25 years in the year 1994-95. 
However, having regard to the (health of the 
plant components the plant could be operated 
for a longer time. 

(b) A committee constituted by the Nuclear 
Power Corporation has made a preliminary 
study on decommissioning of Tarapur Atomic 
Power Plant and have submitted a report. 
Technological options for decommissioning 
the plant are available. The spent fuel which 
contains most of the radioactivity will be 
removed and taken for safe storage | 
reprocessing. All radioactive parts will be 
decontaminated to safe levels. The 
decommissioning procedures and operations 
will be subject to review by Atomic Energy 
Regulatory Board. The entire effort is 
directed towards ensuring that the safety of 
people and   environment  is   assured. 

Names  of     recipients  of  payments     in 
Bofors  gun     deal 

1623.  SHRI  GHUFRAN  AZAM: 

SHRI  HARVENDRA SINGH 
HANSPAL: 

Will the PRIME MINISTER be pleased 
to state: 

(a) whether Governnient have failed to 
disclose the names of the recipients of 
illegitimate payments in the Bofors gun deal; 
and 

(b) if so, what further steps Government 
propose to take in this regard? 

THE MINISTER OF STATE IN THE 
MINISTRY OF DEFENCE (DR. RAJA 
RAMANNA): (a) and (b) The CBI is 
vigorously pursuing its investigations to 
identify the recipients of payments in the 
Bofors Gun deal. 
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